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Disinvestment of hotels

+2804. SHRI RAMDAS ATHAWALE: Will the Minister of FINANCE be pleased
to state:

(a) the names of the hotels under the Ministry of Tourism which have been
privatised/disinvested;

(b) the amount received by Government, hotel-wise;

(¢) whether Government has received information about alleged irregularitics
committed in privatisation/disinvestment of hotels;

(d) if so, the details thereof; and

(¢) whether Government has taken or proposes to take any action for a thorough
inquiry into the matter ?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) Details of Hotels
of India Tourism Development Corporation (ITDC), an undertaking under Ministry of
Tourism which have been privatised/disinvested are given in Statement-1 (See below).

(b) Details of Hotels along with the receipts received given in Statement-II
(See below).

(c) to (¢) CBI has registered a Preliminary Enquiry on 10.4.2014 in the matter
of disinvestment of Laxmi Vilas Palace Hotel, Udaipur, a unit of India Tourism
Development Corporation, an undertaking under the Ministry of Tourism.

Statement-1

Details of privatised/dis invested hotels of ITDC

SI.No.  Hotels and Location

1. Ashok Bangalore (including Airport Restaurant) (Given on 30 years'
Lease-cum-Management Contract), Bangalore, Karnataka

2. Bodhgaya Ashok, Bodhgaya, Bihar

3. Hassan Ashok, Hassan, Karnataka

4, Madurai Ashok, Madurai, Tamil Nadu

5. TBABR, Mamallapuram, Mamallapuram, Tamil Nadu
6 . Agra Ashok, Agra, Uttar Pradesh

TOriginal notice of the question was received in Hindi.
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SLNo.  Hotels and Location

7. Laxmi Vilas Palace Hotel, Udaipur, Rajasthan

8. Qutub Hotel, New Delhi

9. Lodhi Hotel, New Delhi

10. Hotel Airport Ashok, Kolkata (including Airport Restaurant), Kolkata,
West Bengal

11. Kovalam Ashok Beach Resort, Kovalam, Kerala

12. Manali Ashok, Manali, Himachal Preadesh

13. Khajuraho Ashok, Khajuraho, Madhya Pradesh

14. Varanasi Ashok, Varanasi, Uttar Pradesh

15. Hotel Aurangabad Ashok (including Airport Restaurant), Aurangabad,
Maharashtra

16. Hotel Ranjit, New Delhi

17. Kanishka, New Delhi

18. Indraprashta, New Delhi

19. Incomplete Chandigarh Project (Sold — 100% equity of ITDC) (Sold as
100% subsidiary of ITDC) Chandigarh, Punjab.

Statement-11
Details of hotels along with receipts received
S1.No. Hotels and Location Realisation and break up
1. Ashok Bangalore (including Airport 4 .11,00,000.00

Restaurant) (Given on 30 years'
Lease-cum-Management Contract),

Minimum Guaranteed Annual
Payment (MGAP).

Bangalore, Karnataka

39,42.65,552 —-Upfront amount
inclusive of payments to AAIL
Security Deposit for 2 years; 50%
of discounted MGAP for 30 years;
MGAP/License fee for 4 months
from 29.11.2001 to March 2002 and
Business Transfer Consideration for
both Hotel and Airport Restaurant
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S1.No.

Hotels and Location

Realisation and break up

2.

Bodhgaya Ashok Bodhgaya, Bihar

Hassan Ashok, Hassan, Karnatake

Madurai Ashok Madurai, Tamil Nadu

TBABR, Mamallapuram

Mamallapuram, Tamil Nadu

Agra Ashok Agra, Uttar Pradesh

Laxmi Vilas Palace Hotel Udaipur,
Rajasthan

Qutub Hotel, New Delhi

Lodhi Hotel, New Delhi

3 2,01,04,813.00
GOI- 1,80,94,272.88
HCL-20,10,540.12

2 2,52,00,000.00
GOI-2,26,23,406.45
HCL-25,13,793.55
HASSAN Municipality- 62,800

% 5,52,51,021.00

GOI- 4,93,73,728.79

HCL- 54,86,148.21

Corpn. of Madurai- 3,91,144.00

2 6, 80,79,300.00
GOI - 6,12,71,170.81
HCL- 68,08,129.19

3 4,00,53,000.00

GOI - 3,53,92,672.94

HCL- 39,32,647.06

Agra cantt Board — 7,27,680.00

2 7,52,00,000.00
GOI - 6,76,79,779.97
HCL- 75,20,220.03

3 35,67,54,179.00
GOI - 10,98,55,893.00

Land and Development Office
(L&DO)- 7,32,37,500.00

MCD- 16,14,54,179.00
HCL- 1,22,06,607.00

3 76,40,67,643.00
GOI - 40,28,14,567.00

Land and Development Office
(L&DO)- 30,03,83,872.00

MCD- 1,61,10,575.00
HCL- 4.47,58,629.00
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S1.No. Hotels and Location Realisation and break up
10.  Hotel Airport Ashok, Kolkata z 20,01,51,000.00
(including Airport Restaurant) GOI — 5.64,73.145.00
Kolkata, West Bengal AAI — 3.46.45.817.00
DDM - 94.15,040.00
VRS - 9,33,42,000.00
HCL - 62,74,998.00
11.  Kovalam Ashok Beach Resort T 43,68,76,000.00
Kovalam, Kerala GOI — 29,72,69,034.00
VRS - 10,65,76,000.00
HCL - 3.,30,30,966.00
12. Manali Ashok 2 4,00,00,000.00
Manali, Himachal Preadesh GOI - 3,10,43,599.00
HPSEB - 11,61,000.00
VRS - 43,46,000.00
HCL - 34,49,401.00
13.  Khajuraho Ashok 2 2,21,00,000.00
Khajuraho, Madhya Pradesh GOI — 19,83,594.00
ITDC - 11,00,000.00
VRS - 1,87,96,000.00
HCL - 2,20,406.00
14, Varanasi Ashok 2 9,11,00,000.00
Varanasi, Uttar Pradesh GOI - 6,57,36,686.00
VRS - 1,80,59,000.00
HCL - 73,04,314.00
15. Hotel Aurangabad Ashok (including

Airport Restaurant) Aurangabad,

Maharashtra

2 17,40,42,000.00
GOI - 8,15,92,835.00
SCR - 5.,43,42,000.00
Tehsildar — 9,00,000.00
VRS - 2,81,41,000.00
HCL - 90,66,165.00
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S1.No. Hotels and Location Realisation and break up
16.  Hotel Ranjit, New Delhi T 30,30,00,000.00
New Delhi GOI — 9,14,32.041.00

Land & Development Office
(L&DO)- 15,91,61,459.00

MCD - 81,61,054.00
HCL - 1,01,59,446.00
VRS - 3,40,86,000.00
17.  Kanishka, New Delhi % 95.95,01,000.00
GOI - 32,14,15,576.00

Land & Development Office
(L&DO)- 31,62,95,626.00

NBCC - 2,80,29,707.00
NDMC - 12,34,14,088.00
VRS - 13,46,32,000.00
HCL - 3,57,14,003.00

18.  Indraprashta, New Delhi % 45.03,33,333.00
GOI — 14,84,38,576.00

Land & Development Office
(L&DO)-15,30,56,905.00

NBCC - 1,45,39,099.00
NDMC - 4,37,29.042.00
VRS — 7.40,76.000.00
HCL - 1.64,93,711.00

19.  Incomplete Chandigarh Project 3 17.27,20,981.00

Chandigarh, Punjab. Chandigarh Admn — 12,65,37.813.00

ITDC - 4.,61,83,168.00

Advances given to farmers

2805. SHRI PRAMOD TIWARI: Will the Minister of FINANCE be pleased to
state:

(a) whether Government has any information of advances given to farmers in the
financial years 2009-10, 2010-11 and 2011-12 by the Public Sector Banks (PSBs);



